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SUBJECT: SENDING COPIES OF ORDER PASSED BY JTHE
BENCH -IN APPLICATION NO.__ RS 3 / 83 CE)
r

Please find enclosed herswith the copy of the Order
passed by this Tribunal in the above said Application on
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH BANGALORE

l DATED THIS THE 21ST SEPTEMEBER, 1987

Present: Hen'ble Shri P. Srinivasan Member (A)
Hen'ble Shri Ch. Ramakrishna R:e Member (J)
APPLICATICN NO, 297/87(F)

P. Narayanapoa,

c/e Sri Ravivarma Kumar,

Advecate,

Ne.l1l, Jeevan Buildings,

Kumara Park East,

Bangalere =560 001, Applicant

(Shri Ravi Varma Kumar.,.....Advecate)

l. The Unien ef India by
its Secretary,
Ministry of Envirenment &
Ferests, Dept, of Ferests
& Wildlife,
Pargavaran Bhavan,
New Delhi =3,

2. J.C. Jain, Majer,
Retd. Head ef Utilisatien
& Research Officer,
Ferest Research Laberatory,

e ‘alleswaram, _
el Bangalere -560 003, Respondents

(Shri M.S. Padmarajaiah,.... Advecate)

i This applicatien has come up fer hearing
befere this Tribunal te-day, Hen'ble Member (A)

made the fellewing :

In this application the applicant, whe
is currently werking as Scientist Grade I - a
Class I pest - in the Ferest Research Laberatory,
Bangalere, cemplains against adverse remarks
entered in his cenfidential repert feor the
year 1982 when he was working in the next

lewer post ef Research ©@fficer, in Class II.

2 Shri Ravi Varma Kumar fer the applicant

and Shri M.S, Padmarajaiah for the respendent

ha been heard., —~
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3. Shri Revi Varms Kumer informs us that
inspite ef the adverse remarks cemplained against,
the applicant hés been prometed to the higher
grade of Scientist I by erder dated 12.3,1987
with restrospective effect frem 27 241987 &

This hes, in effect, washed out the effect of

the adverse rerarks complained ageinst in this
application., Once a person is prcemoted to a
higher post, the confidential repcrts ebtained

by him in the lower post are no longer relevant
for further promotion. In view cf this the
grievance in this application no longer survives
for consideration.

4, In the result the application is dismissed
as having become infractuous., Parties to bear

thEiI‘ own COS‘t. ¢
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- vt Cop\f »

Poi Ao, o4

sty & Y REGISTHA “*c‘“ X
CENTRAL ADMINISTRATIVE TalsumL ,L.r,;i }ﬂ

sbe

ADDITIONAL BEgCH
ORE



